of1947~;

Act N o. LII

[PASSDD BY, THL DOMINIO\I LEGISLATURE]

; (Recewed the assent of the Govemm G’eneml on the-31st December 1947)
o Act to provule for the extensmn of enactments fo the Provmce of Am]er-Merwara

Vi J_{EREAS it is expedient to pr
the Province of ‘Ajmer-Merwa)

It is hereby enacted as follows :— * N

~ 1. Short title.—This Act ma,y be called the A]mer Merwa,ra,
aws) Act, 1947.. .

2. Extenston of enactments to A]mer-rvlierwaxa.—~The Central Govemment
a,y, by notification in the official. Gazette, extend to .the Provinge . of A]mer-

hich ig in force in any ofher Province at the date of such notlﬁcatlon

Pnce anna 1 or L}d

ide for the extensmn of enactments to h

(Extenéiqn oyf -

erwara with such  restrictions and modifications as it thinks fit any. enactment‘

s e




